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IM’IJ hrs.
BENGAL FINARCE (SALES TAX)
(DELHI AMENDMENT) BILL®

2he Minister of Revenue and Civil
Expendifure (Dr. B. Gopala Reddi):
On behalf of Shri Morarji Desai, I
beg to move for leave to introduce a
Bill further to amend the Bengal
Finance (Sales Tax) Act, 1941, as in
force in the Union Territory of Delhi.

Mr. Spesker: The question is:

“That leave be granted to intro-
duce a Bill further to amend the
Bengal Finance (Sales Tax) Act,
1941, as in force in the Union
Territory of Delhi”

The motion was adopted.
Dr. B. Gopala Reddl: I introducet
the Bill,

1309 hre,
¢*DEMANDS FOR GRANTS—contd.

MINISTRY OF INFORMATION AND
BROADCASTING—cOntd.

Mr. Speaker: The House will now
resume discussion on the Demands
regarding the Ministry of Information
and Bromdcasting and cut motions
moved thereto on the 28th March,
1859, a list of which was already
circulated to hon. Members on the
same day. The hon. Minister may
continue his reply to the debate after
which the cut motions will be dis-
posed of and the Demands put to
vote,

The Minister of Information and
Broadeasting (Dr. Keskar): Mr.
Speaker, Sir, I was observing day be-
fore yesterday that while I appreciate
the various criticisms made by hon
Members, in order to enable the
'Houuhiud‘eﬁewbrkcftbeuh-
istry in correct perspective, it is not
sufficient to point out apy shortcom-
ings or defects alone, but I would

A
request the House to Jook to the
other side of the picture
then to judge whether the work of
the Ministry or the various depart-
ments attached to it is good and has
progressed. Now, I will take, frs
of all, the All India Radio.

13,10 hre,
[Mg. Derury SPrAksR in the Chair}

The All India Radio is a big organ-
isation and it is easy to point out
defects here and there. Before the
House passes any opinion on the-
criticisms expressed, I would like to.
draw its attention ¢o the notable-
work done by this Department. It
has to he remembered that this is a
new department. In the year 1947,
when we took it over, it had just
made a beginning We had at the
time of Partitition, only six radiv.
stations. Today we have 28 radio sta-
tions. And, the number of trans-
mitters has grown from 19 to 58. We:
were then dealing with only 8 lan.
guages. Now we have got 16 langu-
ages. At that time, in 1947, there was
no tribal language or dialect being
dealt with in our programmes. Today,
29 tribal languages are being dealt
with and programmes are being
broadcast. Over and above this, im-
portant dialects of the various
important landuages of the coun-
try—and their number is 48-—are
getting regular cultural expression
in their various programmes. Now,
the same thing will apply to the
Broadcasting stations. In 1947, when
we tock over, 6 stations were broad-
casting, in all, approximately, for
about 26,000 to 27,000 hours. We are
now broadcasting for more than
1,06,000 hours. The coverage is more
than flve times now than what it was
in 1947.

This bird's eye.view will show how
the Department has, been trying to
build itself up. In 1947 our technical

-
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experience or knowledge was not ad-
equate, because half of the staff or
more than half had gone—to the other
side.

The Radio, during this decade, has
tried primarily to reorganise itself
and to consolidate the organisation.
In order to make any real and good
progress that was absolutely essen-.
ual. The importance of this will be
realised when hon. Members look
at the rather important factor that
a large part of the staff had to be
recruited suddenly in 1047. Because
of partition, we had to recruit new
staff to replace those who had gone
out. And so, we had on the staff,
people recruited in every possible
way Some were recruited through
the UPSC. Some ad hoc appomt-
ments were made, certain ad hoc
appointments, with the consent of the
UP.S.C. Some were made on contract,
short-term and long-term. In fact,
there were these people appointed in
varibus ways To consolidate all
this staft into & regular cadre, regular
rules had to be framed in comsulta-
tion with UPSC. It was a very
difficult task, It took nearly five or
six years to achieve this, But I may
esk the House to associate itsel?
with me in recording their appreciat-
tion of the big work t has been
done in carrying out reorganisa-
tion, and which is now complete, At
present we can claim that all the per.
manent staff are regularised and there
are regular rules not only for re-

MARCH 20, 1980
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be able to achieve integration of the
Engineering staff also, We suffersd
from the handicap ting en.
gineers through the UP.8.C..ut every
step which led to a kind of want of
incentive in the various grades. It is
now proposed to integrate all the
grades together, so that any Engineer
who is recruited at the lowest level
can rise up to the highest grade.

The third most important point which
we had to take up was the formation
of a Programme Production staff.
As you know, in all the important
broadcasting networks in the world,
programme production is a very
specialised work which is given %o
specialists or persons who are speci-
alised 1n that particular line. We
have not been able to do it in 1947
because we were then just at the be-
ginnung of the development of Radio
in the country; but the more we ex-
panded, the more we began to feel
the need for it, and is essential for
any real progress; that work has also
been taken mn hand during the last
three or four years. I am happy to
inform the House about the progress
made regarding these matters, We can
now say that we have advanced
sufficiently in the formation of a Pro-
gramme Production Staff. The di-
fliculty here jwill be realised when
we look to the fact that we have to
deal with more than a dozen langu.
ages and programmes in those lap-
guages. Persons who have specialised
in music literature and the spoken
word in that particuler language had
to be recruited. 1 have, Sir, broadly
indicated the three directions in which
consolidation has been taken in hand.

inadequacy of development ur the
slow progress that we make. I would
request them to take into considera.
tion the tremendous amount of
difficulties that we have had to face.
:;dxmdmmxmnnm
J compare our development
taking the by
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every day. We do noct broadeast
much in English. In fact, this is the
most important. medium in the coun-
1try which broadcasts the least amount
of time in English and most amount of
time in our languages. Now, the
variety of languages is one of the
greatest difficulties we have to tackle.

The difficulty would have been,

solved and we would have arrived
at a very sweet middle path had it not
been for the linguistic claims and
counter claims which the broadcasting
department has to face. Hon. Mem-
bers will be able to appreciate the
position if I point out some baised
facts about this. Most of our important
‘broadcasting stations ‘have to broad-
cast in half a dozen languages. Bom-
bay has to broadcast in eight langu-
ages. Delhi has to broadcast in five
langusges. Calcutta has to broadcast
in four languages. Madras has to
broadcast in six languages. Jullundur
has to bromdcast in four languages.
Hyderabad has to broadcast in seven
languages. Gauhati has got to broad-
cast in half a dozen languages. ¥For
other stations also, the same thing
applies. They have to broadcast in
three or four languages.

Now, the difficulty does not end
there. The linguistic claims go further.
They insist that every variety of pro-
gramme must be broadeast in that
language also. For example, take the
women’s programme. If we have a
women's programme, say, in a parti-
cular language, then the other langu-
ages also insist that there must be
women'’s programmes in those langu-
ages also. The same thing will apply
to children’s programmes or any other
special prograzames that might be
put; and most important of all to
mews bulletins that are broadeast.

;
i
!
;
g

j
|

it
il
g

grl
55
g

-1

-4

Bregt
ik
£z
E
il

E
si
]
§

|
5

CHATTRA 9, 1081 (SAKA)

Jor Gronts 8549

Shri Hem Barua (Gauhati): What
about the women's progammes? Does
the demand come from women alone
or from men also?

Dr. Keskar: Men can listen to wo-
men's programmes; there is no objec-
tion to that. We have been trying to
find a way out of this. But, I am afraid,
that it is not possible for me to do
away with the linguistic claims. We
claim to serve the cultural expression
of all the languages and we try to
meet the claims vf the various langu-
age groups in all the regions as much
as we could. But the resulting pres-
sure on radio time is so great that it
is not poesible for us to devote time
to what I call purely ‘quality pro-
grammes’.

The only way of dealing with this ~
would be that we might keep a large
number of transmitters at each sta-
tion so that a number of channels are
available and we are able to brosd-
cast simultaneously programmes in
many languages. That desirable ac-
hievement would come, probably,
after some time. But, at present, due
to paucity of funds and paucity of
equipment this is something which has
to be ruled out.

I must confess to hon., Members
that this is the most tremendous
obstacle that we have and the im-
portance of language is too well
understood by hon. Members and I
am sure they would not ask me to
ignore the claims of the linguistic
groups, In fact, during the course of
the debate, some of the most vehe-
ment criticisms were made on behalf
of the various fanguage groups.

Ancther point which 1s also impor-
tant, and which I would submit to
the hon. House, is this. The quality
or standard of the variety of pro-
grammes in the various languages
will depend on the talent that we can
find available in that particular langu-
age froup, because, we have to re-
member that there are particular types
of programmes which have not been
existing in thiz country  and
we have built them up from
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asrateh. In certain lsnguages, such
programmes or such kinds of cultural
expressions never took place and it
has fallen to our lot to do pioneer
work in that particular direction.
And, if, in the beginning, we are
not able to give good quality, I think
hon. Members would appreciate what
we are trying ¢ do to help that par-
ticular language in such cultural ee.
tivites,

For example let us take what is
called skits'and features, Dramatic fea-
tures are very popular items of radio
programmes in a number of foreign
countries. We are also trying to build
them up, The output and quality will
depend on the dramatic talent that is
avajlable and availability of dramatic
features of the type it they are popu-~
lar in the particular language group.
In fact, we will find that in certain
languages very good programmes are
being produced but in others they
might not be so good. We have how-
ever, to judge them by the standard
of the particular language and not by
any standard that we might have,
taken from London or from New
York or from any outside place, If
we take that into consideration, I
am sure that we can unstintedly say
that we have made very good pro-
gress and it is to the credit of the All
India Radio that it has helped in
building up the cultural expression,
whether it is folk song, whether it is
drama, whether it is poetry, of the
many languages in the country. The

first to acknowledge what the Radio

The second point refiarding electsi.
city also comes in beomuse it is not
possible to expect large numbers of
people to buy battery sets. A battery
set iz a very costly thing and we can-
not expect people to spend every
month about Rs. 8 to Rs. 10 for the
maintenance of the set. So, these two
things also come in the way.

But, in spite of these difficulties the
Radio has made tremendous impro-
vement. During the last decade we
instituted new and special items which
were not there before or were there
only in an embryonic stage. For
example, I might refer to the rural
programmes. Formerly, there were
only two or three or few rural pro.
grammes; but, today there are 27 rural
programmes from the various stations
being broadeast. We have also a
dozen of industrial programmes and
we propose to increase them during
this year and the next year to a much
larger extent also.

There were only 4 or 5 school broad-
casts but now they have gone up to
21. The women's programmes are
broadcast from practically every sta-
tion and children’s progremmes also.
We have also many other special pro-
grammes which we have begun, like
the troops’ programmmes, tribal pro-
grammes, and a number of other fea-
tures. The increased variety of pro-
grammes increase the information and
entertainment which comes to the lis.
tener.

There is also the newsreel feature
which bas been started and which

events or big projects and vther things
and put them before the public.
This is becoming & very popular and
very attractive feature. I would not
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Poetic competitions, kavi samme-
ians, music competitions, folk music
festivals and farm  forums—these
are some of the importent items I am
quoting at randum-—are some of the
new attractions for the listener that
the Radio has been trying to put for-
ward

The comparison that many hon
Members are apt to make with
foreign neiworks i not, I submut,
real The conditions there are differ-
ent, the conditions here are entirely
different And, I have mentioned
before some of the difficulttes we
have to face here

I would hike to mention bne type
of critic who always comes up off
and on in the debates in Parliament
and we have met him in every de-
bate This 18 the BBC fan We have
been dealing with it last year Hon
friends mught very well refer to the
BBC and say that in comparison
with it we are doing nothing and our
progress 1s too small I have nothing
40 say aganst the BBC which 18 a
first-class radio network But I may
also say that the quality or the type
of programme produced by the BBC
cannot be compared with our pro-
grammes The programmes in Assam-
ese or Oriya or Tamil cannot be com-
pared with the programmes of
the BBC produced in English.
The languages are different, the back-
ground s different, the lterary
effort of the language 1s ddferent No
doubt the BBC which has a network
with a large number of listeners and
a lot of money at is command is eble
to give a larger variety of program-
mes We, probably, are not able fo
give that much But, I may say that
if we take all things into considera-
4ion, we also are g;iving as much and
I am sure that when we reach that
stage of development we will give as
much or even more The improvement
of programme production, 1f I may sub-
mit, 13 a continuous process It is
Possible that an hon Member is not
satisfled with the programmes It 13
€asy for him to pomnt out the difficul.
ties But let hum also compare them
with what they were and how they
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have improved. Then only he will be
able to pay a fair tribute to what has
been done I would request the hom.
Members to give a comparative judg-
ment and not sumply an =absolute
judgment of what they find wanting
1 am myselt aware of the defects in
the programmes and what we ought
do But that does not mean that our
programmes are not good. They are
good and we would like to make them
better As I said, the radio functions
every day, it 1s not just a mechanical
repetition of what was done yester-
day where the same item has to be
bring up something new and I am
sure we will be able to give more
and more variety to our listeners

I would mention here one important
programme thit we have started—
Vivaidh Bharati It is the alternative
channel on an All India basis that
we have established for those listen.
ers who do not hike to lhisten to any-
thing except a light fare which does
not tax their brain It has been under-
taken as a result of the demand more
especiaily from the urban areas and
I am very glad ¢o say that it has
become very popular Of course we
maintain a certain standard m the
programme and do not fall to the
level of certain other networks which
try to attract people by any way they
like With the standard we maintain,
1t has proved a very good substitute
Number of listeners 18 many—I would
not say that they are in the majority
—who would like to relax a little
listening to something pleasant By
and large we have made progress and
I make bold to submit that the All
India Radio hes during the last one
decade become a major instrument of
the expression of Indian culture That
by itself 18 as achievement which
we can be proud of and I am sure
1t will try to go on improving itsel?
The statement of fact regarding the
radio licences will by itself reveal
what progress we have made In 1947
we had only 275,000 licences and we
have been progressing continuously
and we have more than 15 lakhs on
31st December, 1958 There is no year
in which we have not had an increase
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jn the number of licences and hom.
Members would be glad to know that
the greatest leap that we have made
has been in 1957.58 when we have
had more than 2} lakhs......

Shri Ansar Harvaal (Fatehpur):
What about unlicensed radios?

Dr. Keskar: This increase is in spite
of the fact that because of the rather
faulty checking system the number
of unlicensed sets must be very high.
I? we take that and also the number
of people who listen to one set into
consideration, it shows that more and
more pecple are becoming radio-mind-
od There have been people who
have been saying that our progress is
very slow and that we should have
the same number of licences, as for
instance, in England or America where
there is a set in every household. It
is easy to blame the All India Radio
for not making so much progress. We
have to take into consideration a
number of factors; firstly, the low
economic standard in the country. A
radio set which costs Rs. 200 or
Rs. 250, that is, what we call, a cheap
set, is too much for an ordinary
middle-class family in the country.
You have to think of the maintenance
cost of the set. If you consider all
thegse, you will realise that it is not
easy for a middle class family o buy
a radio set. There is need for a cheap
set and that is one of the pre-requi-
sits to have a larger number of sets
working. We are thinking about this
question and we should be able, as I
pointed out, to put before the public
a cheap radio set. I had also mention~
ed the question ©of electricity. That is
also a very important point. In small-
er towns where there is no electricity
nobody will buy a battery set except
perhaps a very rabid fan. Everybody
cannot afford it.

If we compare the radio with the
newspapers, I make bold to say that
mdio has made much more progress.
There are people who complain of
the radio not making sufficient pro-
gress and not getting sufficient num-
ber of licences. But if we compare
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the circulation of pewspapers, I do
not think that we are in a disadvan.
tageous position.

Shri Hem Barua (Gauhati): On =
point of information, may I Iknow
from the hon. Minister about this
thing? The research section of the All
Indida Radio was commissioned to
produce a prototype of an inexpan-
sive radio receiver. What has hap-
pened to that?

Dr. Keskar: The research section
18 one wing of the All India Radio.
We want the manufacture of cheap
radio sets. The work of the research
section is to make scientific research
in this direction. We are not making
prototypes ourselves. In consultation
with the Ministry of Commerce and
Industry we are also trying to see
how much sets could be manufactur-
ed.

I was saying that the highest cir-
culation of newspapers in this coun-
try is about 100,000 or thereabouts
while in other countries like Japan,
the circulation goes up to five or six
millions, A newspaper is certainly
much cheaper than the radio. Some-
body may ask as to why there are
not more newspapers circulation in
this country. But if we compare this
with the radio, I make bold to say
that the radio has certainly made
progress and people are appreciating
what we have been able to do in that
direction.

I am glad to make an announce-

. ment that in order to attract more

listeners we are thinking of certain
proposals regarding the radio licence
fee. We have had a number of com.
plaints regarding the high licence fee.
This question has been examined and
we have come to a decision on princi-
ple regarding this matter. As the hon.
Members are aware, a person will
have to pay a licence fee on any num-
ber of sets that he may have. We
have found that it is hard for a per.
son to pay the same fee for the first
set and also for the additional num-
ber of sets that he has. It has been
decided now that we will levy an
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to have a set but are not able to have
either on account of the high licence
fee....

Shri Achar (Mangalore): What will
be the fee for the additional set?

Hon. Members have made a number
of references to the Publications Divi-
sion and one hon. Member has said
that its works are not available any-
where. I regret to disagree with him.
During the last five years or so, our
Publications Division has been com-
pletely reorganised and it is as busi-
nesslike as any other leading publi-
shing concern. This will be visible to
the Members from the facts that they
will find in the report that has been
given to them. Our sales have gone
up from Rs. 2-8 lakhs to Rs, 16.17
lakhs last year. This year-—1957-58—
we hope to sell nearly Rs. 20 lakhs
worth books. I may also say that our
publications are appreciated every-
where and we have hardly to wait for
selling out an edition. That by itself
13 a compliment. I may also inform
the hon. Members that the type of
publicationg which are distributed free
are very few and only concern, what
are called, Plan publicity.

1339 hrs,
[Mr. Sreaxzx in the Chair)

:l:icim pubselii:lhing a number of them
we to the public and the
free distribution of such publications
is not more than five to seven per
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cent. This by itself will help the hon,
Members to realise that we have im-
proved our publications to the greatest
possible extent.

I may in passing reler to two new
things that the Publications Division
is undertaking One is = sesies of
books on the Dbuilders of modern
India. All the grest leaders of the
last one century will be taken up and
resdable and compact biographies of
these people by eminent men who
know these people well will be pub-
lished in these series. The first two
books in thig series would be on
Dadabhoy Naoroji and Ram Mohan

An Hon. Member: In which lan-
uage?

Dr. Kesksar: English. Later on we
propose to publish them in the other
languages also. They have been
taken up and we hope that within
the next two or three months the
two books will come out. )

Hon. Members have made a number
of observations. The observations
are so many. 1 hope to be excused
if I am not able to reply to all of them.
I will take up the important points or
some of the points that they have
made, but I might assure them that I
will look into all the points that they
have made, find out and verify them
and see what we do for them.

Shri Prabhat Kar made the largest
number of points and it is very diffi-
cult for me to say something about
all the points. But I might take up
two points at random. Fifst of all,
he has been speaking about State
awards. He was telling the House
that our State awards are not func-
tioning well. Why? Because, he
says, a particular picture, to which he
referred, which got an international
prize was not considered worthy by
the Central Awards Committee here.
Now, Sir, judging pictures or paint-
ings or works of art is a very difft-
cult subject and it is possible that
our opinions might differ. But if the
hon. Member takes the trouble of
looking at all the awards that have
been given during the last four or
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five years he ‘will find, that pictures
to which we have given awards have
won infernational prizes. For exam-
Pples, let me quote last year's example.
We gave an award to a picture, and
the whole film world ecriticised us
saying that the plcture is nothing and
it did not merit an award. But im-
mediately after that picture got the
intemational prize in Berlin and also
in America, and they all acclaimed
it as a great work of art

Now, I am not taking the place of
the Central” Awards Committee. But
the Central Awards Committee tries
to do justice, and in a major number
of cases they have decided in a way
‘which time has shown was right. It
is possible that here or there the
hon, Member's opinion might differ
from that of the Central Awards Com-
mittee. But, then, we have to en-
trust the work to some committee.

_T hope the hon. Member does not
mear. to say that the members of the
committee are not eminent enough I
have sufficient faith in them.

Shri Pradbhat Xar (Hooghly): I
only want to know whether my state-
ment was correct or not.

Dr. Keskar: Does it lead to any
genennntion! That is the ques-
on.

Then, he made a complaint about
wuditioris. He said that there are
many complaints against auditions.
Whatever specific complaints he may
have, it he brings them to my notice
I will certainly look into them, But
I might observe that auditions or a
screening system is absolutely inevi-
table and essential if we want to
have some choosing and selection.
Otherwise, the alternative is that we
leave it to the sweet will of the man
on the spot who is likely to make a
greater bungle. Then accusations of
partisanship, this and that will come,
and hon. Members will be the first
to come and place them before the
House. Every broadcasting system
does maintain a system of audition.
1In fact, if I may say so, other systems,
including those of Russia, are

sppeal. They can go and appeal. 1
can assure him that an appeal or any
complaint that he brings to my notice
would be looked into.

Shr: Parmar spoke a lot about un-
touchability. I entirely agree with
him. It is a very important subject.
He said that this istry can do
much. Well, this Ministry will try to
do what it can, and I can assure him
that we are not behind him in eny
sentiment he expressed as far as the
propaganda for removal of untoucha-
bility is concerned. We will try to
do whatever we can. The subject is
not easy in the sense that such a
deep-rooted thing as untouchability
cannot go simply by the propaganda
of this Ministry. But whatever we
can contribute to it we will do. Qur
radio, our publicity department and
our films division are all trying to
help in this work.

I might here say that we propose to
have a good film made on the ques-
tion of removal of untouchability. It
is not so easy as some hon. Members
think, that we produce a film in
which we abuse untouchability. That
will not suffice. The objective is that
the person who is observing untou-
chability should become s0 convinced
by seeing it that he will not observe
it thereafter. That is a very difficult
job. But we will try to dp what we
can.

He had a fling at Government and
its advertising department. I hm,
Sir, not ablé to agree with him. In
fact, I am afraid, hig facts are all
wrong. He says the Press is slave to
Government because Government
gives advertisements to the Press.
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about Rs 9
crores Out of this the Central Gov-
emment advertisements are worth
Rs. 35 lakhs—that is, 3} per cent
In the case of some mmdividual papers
it might come to § per cent or even
6 per cent If you take all the ad-
vertisements 1ssued by all the State
Governments and other bodieg also
which have something to do with
Government, 1t comes to 8 per cent
Now, the hon Member surely does
not claim that by this lure of 3 per
cent to 4 per cent the Government is
able to get the Press round to its side
I am afraid, that 1s a very untenable
statement,

Shri P. R. Patel (Mchsana): What
18 the policy of Government in regard
10 giving advertisements?

Dr. Keskar: Our policy 15 to give
advertisements to all papers, as many
papers as we can, without regard to
the paper belonging to any particular
party

Shri P. B. Patel: Is 1t not a  fact
that the recommendation comes from
the States and the Central Govern-
ment works upon 1t?

Dr. Keskar: No, Sir, that 15 not a
fact We do not get recommendations
from Central Government We have
got our own machinery

Shri P. R. Patel: The recommmenda-
tions come from the States

Dr. Keskar: I am sorry They do
not come from the State Govern-
ments I can® even give the names
of papers that belong to Opposition
parties The list rung into dozens of
pavers to which we regularly give
advertisements  (Interruption.) It
is no use the hon Member trying
to interject me If he contradicts
me, let him contradict with facts and
not mmply by making a statement

3 (AD) LSD 38
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Mr. Speaker: Doez the hon. Minis-
ter mean to say that even when a
paper has little or no awrculation he
gives advertisements to that paper.

Dr, Keskar: What I meant was, we
give on the bams of circulation and
journabistic standards We jJudge
papers on that basiz, and on that
basis we are giving advertisements to
dozens of papers belonging to Oppo~
sition partiea,

Shri Naushir Bharucha (Fast Khan-
desh) May I pomnt out, Sir, that the
argument of the hon Minuster that
out of all the advertisements Gov-
ernment adverfisements form only
31 per cent 1s not accurate? In wiew
of what you have pomnted out, out of
100 papers only 10 may get them and,
therefore, the 84 per cent 1s distribu-
ted among the 10 papers only

Mr. Bpeaker: Does the hon Mem-
ber seriously contend that even
though a paper was started only yes-
terday and no copy is circulated
except the free copies to hon Mem-
bers, 1t should get advertisements® I
suggest that hon Members may con-
sider whether they would make this
suggestion 1f they sit on thess
benches

Dr. Keskar: The argument can be
carried further What I am saying 1s,
there 18 no paper, if you take indi-
vidual papers, which gets more than
5 to 10 per cent in Government ad-
vertisements

Shrimati Uma Nehru had raised
two questions One was about per-
manency of staff I may say that we
are trymng to make as much per-
centage of staff permanent as we can
As hon Members know, the ques-
tion of permanency has to be decid-
ed by the Finance Ministry Gener-
ally speaking, the Finance Ministry
allow up to 80 per cent Only 68
per cent of the sta¥ of this Minisy
trv has been made permanent We
have taken it up with them I hope,
with the pressure from thiz House,
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¥ will succeed in getting that pro-
raised,

She also mentioned about the work
of the Central Board of Censors. I
will not speak on this question here.
Recently we have had, in discussing
(Amendment)

My hon. friend, Shri Manaen has
eome down on the AIR for ilm music.
I do not want to repeat. The whole

music has been de-

H
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§

we try to give a variety of music;
every type of music is broadcast. If
he makes an effort to listen regular-
ly, he will find that we are broad-
casting film music also. We broad-
cast folk music, devotional music
and light music, instrumental music,
classical music, all sorts of music.
Ih fact, the Vivid Bharati programme,
@ 1 mentioned, is meant to give a
higher type of music for those who de
not want to listen to heavier pro-
grammes, but if he goes on to say
that large numbers of listeners only
want light music and fllm music, I
am afraid I am not able to agree with
him. First of all, he has quoted
figures. He asked, “Why do you not
take a gallup poll?” Everything can-
not be decided by a gallup poll in
the world. If I put up an obscene
show on the street corner, I am sure
I will get the largest crowd in the
world. But I am not going to have
that obscene show even though it
might draw the largest crowd. I
must observe a certain minimum
®nount of standerd in what I give
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to the public. ‘That is where we
differ from certain commereial broad-
cast networks who are prepared to
give anything whatsoever so that
theay attract a large crowd. But
within that limit we will try to give,
and we are trying to give, to the
public every variety of music.

One word on this point. We
should, rather harping on thiz
question of film music, see that our
light music, that is, the folk music,.
of our people is developed to the
largest possible extent. Our couniry
is very rich in it and we hawve got a
variety unequalled elsewhere in the
world, and we should try to develop
it. That will adequately give to our
masses a kind of musical entertain-
ment that they would like. It is not
correct to say that light or rather
film music is wanted by people in
every part of the country. For
example, in the South, in Tamil Nad,
1 have not seen any great demand for
such type of music. In Bengal, in
Calcutta, no demand for fillm music
has come. 1t is certain areas of India,
more especially the Hindi-speaking
area, which demand it. There also,
after an analysis of listeners, we
found that by and large, it & the
juvenile population which wants or
prefers film music, and the adults
have asked for it in a very small
measure. Now, the radio cannot
only be for the juveniles. Of course
it might give something for the juve-
niles, but it must give for others also.
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Dr, Keskar: Shri Manaen mem-
tioned about the Film Institute, the
film Board and television. He re-
ferred to them, and his condemnation '
showed that he has ignored the
reasons why these institutions have
bgen put up. For example, about the
Film Institute during the discussion.
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on this subject last time, the over-

Shri Manaem (Darjeeling): What 1s

%

Dr. Keskar: 1£ the hon. Member
the Film Enquiry Committee'’s
can

and it will help in raising the stan-
dard of films in this country, and the
hon Member 18 quite wrong when
thinks that it is for the purpose
teaching how to do a make-up or how
t put on a dress, etc I have said
when we put forward this question of
the Film Institute, that we are
going to take up the techmical aspect
of the question only, that is, the
ecamera, lighting and other things first,
and that the question of directorship
or the stage 1s something which can
be taken up later

The Film Production Bureau to
which he made a reference has been
completely misunderstood by him,
probably on account of the name
But the Film Production Bureau 1s a
kind of voluntary pre-censorship to
help producers to produce films in a
direction 1n which the censor will
bave his work lhightened and some of
the unnecessary expenditure that he
might have to entail 1s saved

Shrl Manaen: But 1t 1s not men-
tioned there, unfortunately

Dr. Keskar: That 13 why I saud
that if the hon. Member had read
the Film Enquiry Committee’s report
he would have known it.

Shi Manaes: What about the
Napall programme? It is an import-
ant question

Dr Keskar: I cannot answer every
Point that is raised by huam Accord-
ing to every Member, whatever he
raises 1= important. There are s0
many of them.

CHAITRA 9, 1331 (SAKA)
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Mr, Speaker: I agree.

Dr. Keskar: Shrl Jagdish Awasthi
raised 2 question which is very im-
portant on principle, and he accused
this Ministry of neglecting Hindi He
said Hindi 1s neglected in the Filma
Division; Hindi is neglected in the
Publication Division, and one or two
other hon. Members—

Shri Manaen rose—

Mr. Speaker: The hon Minister is
not ylelding.

Shel Manaen: With regard to the
film on untouchability, why 1s 1t not
being done by the Government and
why has it gone to the private pro-
ducers?

Dr Keskar: I can answer that ques-
tion if he comes to me afterwards
and I will explamn 1t to him

Mr, Speaker: May I suggest to the
hon Minister one thing® Once he
will have an official debate here, and
another non-official debate in the
hall so that he can give opportuni-
ties to all Members

Dr. Keskar: With pleasure, I will do
that Now, the question of Hindi is
mnportant. But I would like to draw
the attention of the hon Member to
two aspects of the question Firstly,
1t is not the sole responsibility of this
Ministry to take up the work of pro-
pagation of Huindi It can do it only
m certain departments with which it
18 concerned, and to the extent that
1t is necessary Take the question of
the New Division The work of the
News Division 13 to broadcast news
bulletins We broadcast also Hindi
news bulletins rather on a big scale,
because there are certain non-Hind:
areas also where we have Hind: bul-
letins in order to familisrise the
people with Hindi But the import-
ant pomnt to be borne in mind regard-
mg this question is that the news
sources are not in Hindi It is all
easy for hon Members to say, “take
down speeches in Hindi and then re-
produce them in Hindi on the radio
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broadcast”. The radio has not got
a network of correspondents nor has
it a news agency of ite own. All our
news, even from Parliament, comes

the news agencies. The
verbatim reports come from the news
agencies, and ag they are in English,
we have to do it on the English
basis. When an arrangement is made
for news agencies to give us the
news in Hindi, then it will be easy for
us to do it that way. It is not
possible for us to establish our own
network so that we can get it in
"Hindi. That is not a possibility at
this stage. We would like to see
that, not only in Hindi but in other
languages also, We prepare our news
bulletins originally in that language
but that stage will come later. It is
not possible now to do it. We had
intended it, and the hon. Member is
quite right in thinking that we had
planned it. But when we found this
obstacle, we could not over come it,
because as long as the news agencies
are not able to give us the news in
Hindi, we will not be able to tackle
that question. But we will try our
best. I might assure him that we
are as anxious as he is for the pro-
pagation of Hindi but the progress in
Hindi made by this Ministry and the
News Division will be commensurate
with the progress in Hindi made by
the Government and the country in
general. This Ministry alone cannot
race forward while others will lag
behind. We will have to go together.
It will all, therefore, depend on the
All-India general policy which we
also are trying to follow and do it 1n
the best way possible.

Shrl Jagdish Awasthd (Bilhaur):
Your Ministry’s part in this work 1
very important.

Dr. Keskar: We are trying to do our
bit. but the question of others is also
there.

Shri Bhakt Darshan referred to the
question of the Ilexicon. As far as
this question is concerned, we have
slready prepared 25,000 expressions,
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that is, we have ‘converted 25,000
words, but there is a difference of
opinion between him and us as far
as the vocabulary itself is concerned.
For the sake of news bulletins, it is
easential to have simple words, snd
it is essentia]l that the person who
listens should understand. It is not
like reading a book. If a person is
listening to a news bulletin, he must
be immediately able to understand
what is being said. Therefore, our
main principle is to have simple
words, Where a technical word has
not been translated well, or the
technical translation is very diffieult,
then we have the original English
word or its synonym so that the
listener will understand it and fol-
low. Excepting this point I have
no difference of opinion with him.

My friend Shri Hem Barua has
been mentioning 8 number of things.
He spoke 30 quickly and mentioned
80 many things that I would not he
able to take up all of them. But 1
will certainly have a discussion
with him on them, and I would only
mention one or two points that he
raised. One was about having iwo
news agencies. I agree with him that
we should have more than one news
agency. But a news agency, as Shri
Hem Barua himself will agree, will
be an independent news agency.
It is not the Government which can
establish an independent news
agency. Government’s sympathy is
there for the establishment of one or
two additional agencies and we will
try to help in the best way possible.

14 hrs.

He has been rather severe in
parliamentary commentanes. For
example, he was referring to the
boring, monotonous and mediocre
performance of the Ministers. It is
possible that the performance of
Ministers is mediocre, but the sub-
jects they deal with are important
and they have to be mentioned. I
got some statistics and I find in the
last week or so, Mr. Barua’s name
mentioned at least three times in the
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commentary, I 4o not think he can
complain that be has begn unfairly
dealt with.

An Hon. Member: Why not increase
the time?

Dr. Keskar: THat will be not so
eesy at this time” Later, when more
technical facilities become available,
we will certainly increase the time.

Shri- Jagdish Awasthi: Why are the
speeches of Ministers and the Prime
Minister given undue importance?

Dr. Keskar: The public want to
listen to the Prime Minister's speeches.
The hon. Member may disagree with
that, but I have mentioned many times
in this House that the news bulletin
is not a verbatim report or a kind of
precis of the parliamentary debate.
It is just like any other newspaper,
having a selection of items of public
nterest. It is not possible for us to
issue a directive every single day; we
have to leave it to the discretion of
the Director of News Services to
select the items.

Shri D. C. Sharma (Gurdaspur): 1
may say that the A.LR. news bulletin
is one of the best.

Dr. Keskar: The hon. Member was
complaining that there was no com-
mentator. As hon. Members appear
to be vitally interested, the post was
advertised and I had appointed a
selection committee consisting of two
members of the Press Commission, so
that there shall be no complaint. Of
course, the officers of the Ministry
were there. According to the report
of that committee, none of the candi-
dates who came could be considered
as coming up to the standard of par-
liamentary commentator. The fact is,
if I can offer very high pay—which
it is not possible for the All India
Radio to offer—I may be able %0 get
a very good commentator. It is the
financial difficulty which is coming in
the way. So, we are forced to carry
# on an ¢é hoe basts.

.
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Shrl Dasappa: (Bangalore): Why
not select the best available candi-
date for the moment?

Dr. Keskar: Either I will have
something which Members will not be
able to criticise every day or.... Rt
is not right for us to carry it on in
a way in which it will become a target
of criticism here.

Mr. Das mentioned two questions.
He would like a community set to be
put up in every village. That is
desirable; I would certainly like it to
be done, but it requires a large
amount of finance. It cannot be done
very quickly. There the co-opers-
tion of the State Government is also
very essential. With their co-opera-
tion I hope this thing will be possible.

Shri Harvani was complaining
about publications not being avail-
able. I do not agree with him. It ia
possible that in q particular place or
a particular bookshop, he wag not
able to get a publication. But I
make bold to say that our distribu-
tion system today is many times bet-
ter than what it was and it is as
good as that of any commercial
publisher. No commercial publisher
can claim that all his books will be
found in every bookshop in every
place.
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Dr. Keskar: There is no book pub-
lished by the Publications Djvision
which has not been sold out and
which has not gone through two or
three editions. I challenge the hon
Member to come and see; the statis-
tics are available.

1 em sorry Mr. Harvani made per-
sonal mention of the Director-General
of the All India Radia. I do not think
it ia proper.
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Shrl Ansar Harvani: It wis not a
personal reference. It is a question
of policy, I never mentioned about
the present incumbent of the post, for
whom I have great regard. 1 only
mentioned that & non-1.C.S. officer
should be Director-General of All
India Radio.

Dr. Keskar; This post is within the
purview of the Public Service Com-
mission, and any recommendation that
the Member has should be given to
the Commission that it should be fll-
ed by a person with such and such
qualifications, I personally agree
with him that we should have a
person with cultural attainments.
But it does not mean that in the Civil
Service, there are na people of this
type. He should not try to mix up
the two.

Mr. Speaker: Is it reserved for the
Civil Service?

Dr. Keskar: No, Sir; it is an inde-
pendent post filled through the Public
Service Commussion.

Mr. Achar has naturally mentioned
about Mangalore. I do not know how
he has missed it, but I might inform
that Dharwar is being streng.hened.
The transmitted for Dharwar is in
the high seas at the moment and
when Dharwar becomes stronger, 1
am sure he will have no more cause
to complain,

I have not been able to cover all
the points mentioned. I would re-
quest hon. Members who are not
satisfled and whose points have not
been answered to see me and I will
try to give them all information.
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Mr, Speaker: As in the case of
rallways and some other subjecta
where a large numper of peaple are
interested—the AIR~ reaches every
home; even the railway does not
reach every home—we are not able
to exhaust every kind of suggestion
here. What I would suggest is, it at
the end any hon. Member feels that
his point has not been answered, he
can pass on a chit to the Table
Office. I shall pass it on to the hon.
Minister and the Minister will sit once
a week, on a Friday preferably, in
the Central Hall and explain the
points to hon, Members. ¥ he thinks
a bigger statement ia necessary, he
will make a consolidated statement
once 8 fortnight in this House.
Occasionally, because hon. Members
are interested, he will have a debate
in the Hall or here once a quarter. I
have no objection; I am prepared to
allow a debate twice for every impor-
tant subject in the usual course.

Shri Hem Barua: Will there be
misic and entertainment also?

Mr. Speaker‘: Whatever the hon.
Member wants.

Sardar Hukam Singh (Bhatinda):
If you go to the Constitution Club,
you will get it.

Mr. Speaker: Need I put any cut
motion in particular to the House?
Nobody presses any cut motion.

The cut motions were, by leave,
withdrawn.

Mr. Speaker: The queustion is:

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the Presi-
dent, to complete the sums
necessary to defray the charges
that will come in course of pay-
ment during the year ending the
31st day of March, 1860, in Tes-
pect of the heads of demands
entered in the second column

thereof agzinst Demands Nos. 61



B8s63 Demands

to 03 and 124 relating to the
Ministry of Information and
Broadeasting.”

The motion was adopted,

{The motions for Demands for
Grants which were adopted by the
Lok Sabha are reproduced below
—Ed.]

Demany No. 81-MinNisrrY OF INTOR-
MATION AND BROADCASTING

“That a sum not exceeding
Rs. 13,17,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending*
the 81st day of March, 1060, in
respect of Ministry of Informa-
tion and Broadcasting'®.

DemAND No. 62—BROADCASTING

“That a sum not exceeding
Rs. 4,25,77,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 81st day of March, 1960, in
respect of ‘Broadcasting’ .

Demaxp No.  63—MisCrLLANEOUS
DEPARTMENTS AND  EXPENDITUREN
UNDER THE MINISTRY OF INFORMA-
TION AND BROADCASTING

“That a sum not exceeding
Rs. 8,14,88,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 81st day of March, 1960, in
respect of ‘Miscellaneous Depart-
ments and Expenditure under the

Ministry of Information and
Broadcasting’ ",
Davanp No. 124—Carrrar OvTray oN

BRroAncasTING

“That a sum not exceeding
Ra. 1,83,33,000 be granted to the
President to complete the sum
Necessary to defray the charges
which will come in course of
Payment during the yesr emding

CHAITRA 9, 1651 (SAKA)
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the S1st day of March, 196, in
respect of ‘Capital Outlsy on
Broadcasting’ ™.

Moustey or Strer, Mnexs Axp Fum.

Mr, Speaker: The House will now
take up discussion on Demands
Nos. 81 to 84 and 130 relating to the
Ministry of Steel Mines and Fuel for
which 8 hours have been allotted.

Hon. Members desirous of moving
cut motions may hand over at the
Table within 15 minutes the num-
bers of the selected cut motions. I
shall treat them as moved, if the
Members in whose names those cut
motions stand are present in the
House and the motions are otherwise
in order.

Dxaawp No, 81—MnerstrY oF STexz,
Mimves anp Fuxe

Mr, Speaker: Motion moved:

“That a sum not exceeding
Rs. 36,98000 be granted to tha
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1960, in
respect of ‘Ministry of Stee),
Mines and Fuel'.”

Demanp No. 82—Georogicar Surver
Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 2,02,63,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1960, in
Tespect of ‘Geological Survey’”.

DrMANd No, 83— EXpPrLORATION OF On
AND NATURAL Gas

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 3,104,000 be granted to the
President to complete the sum





